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the r,V'ised notlftcation issued on 4tb 
AUault, 1986 and tbe Haadlootn 
(Reservation of ArtieleJ ror Production) 
Act 1985 allow. a period of tbree montbs 
from the dat e of fssue for stoppale of 
production of reserved item. by 
power loom •• 

(b) No rept)rts have been received by 
Go,eroment regarding accumulattoa of 
Btocks of hand100m goodS baving reachld 
bigb proportion, 

(c) No. Sir. Howevor. the duration 
of rebate days has been limited to 30 da)'!; 
plus natiooal handloom expos. 

(d) Does not arise. 

Stocks ot products of N.T.C. 

694. SHRI N. DBNNIS: Will the 
Minister of 'TBXTILES be pleased to stat e : 

(8) wbetber hUle Iltock~ or the National 
TextiJ e Corporation"s products aro lying 
witb the N.T.C. shops aJl over India; 

(b) the total quantity of the stocks and 
its value; 

(c) whether any investigation into Buch 
large unsold stock piling up with tbe sbow· 
rooms has been undertaken; and 

(d) the lteps taken to clear the 
stocks? 

THB DBPUTY MINISTER IN THB 
MINISTRY OF TeXTILBS (SHRI S. 
KRISHNA K.UMAR): (8) and (b) The 
total quantity of cloth different sorts/ 
varieH es lying ill the NrC shops and 
divisional offices of NTC subsidiaries at the 
end of August, 1986 waS approximately 14 
million metros valued at about Rs. 19 
crous. 

(c) 'fbis stock was cOQsldered not too 
cxc_Iye for the festival sealOD. 

(d) Monltorio, of t}le inventorY and 
review of workin" of the showrooms is 
'f.'4ertak,a l>,. the aub.idi_rie8 00 ~u.rtcrl, 

basis. In additioD$ the fdJowing ~tep8 Itt 
tak.n to clear the stocb;-

(i) To promote ~ale!l_ incent iv. 
schemes for Sales statY are 
reviewed/revised from tjme to 
time. 

(ii) In order to reduce accumulation 
of sh)cks, discounts are offered 
to consumers from time TO time. 

(iii) Training proarammes are organis-
ed p,spcc:a 'fy designed tor tbe 
sbowr oom fmploYfcfoI tbr ouSb tbe 
NTC Staff C()lJege from time to 
time. 

(iv) Wider publicity of NTC products. 

(v) House Keepio,/dispJaY of Nrc 
products is being improved on a 
continuina bast'>. 

Bank It obberfe8 

695. SARI AMARS1NH RATHAWA : 
Will the Minister of FINANCE be p]e'ased 
to state: 

(n) whether it is a fact tbat .he bank 
roM'erie8 arc increasipg day by day; 

(b) if so. the number of bank robberies 
commitled during the fint nine months of 
J 986, State.wise/Union Terrilory-\\'ise: 

(c) total amount ~ooted dUriflg these 
robberies; 

(d) whether any robbuy ra~r. bas been 
~01yed; 

Ce) if so, the details thereof stating the 
Dumber of persona arrestt:d; and 

(f) tbe mea~ure8 taken 1:-0 far for tbe 
rrotectioo of banks throughout (he country 
and particular!, In small town. and rural 
areas? 

THE. MINJSTER OF ST.~ TE IN THE 
MINISTRY OF FIN~NCE (SHRI 
lANARPHANA POOJARY): (a) to (~) 
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Accord itll to report" rrcei\'ed fr (-In PuhUe 
Sector B8 n. ~. dllric. tbe I1ft't lir e montbs 
of ] 986, tbe're \leI e 83 clses of 
robbrriu/dllceit ice in tbeir braoche. 
ID diften'of parts of tbe country. Stfltt. 
wile brtek·up of the Cllfl il then io tbe 
statement belc,w. The ftluru abow a ri.e 
10 the incidence of Bank robberief:/dalOitiel 
in some SlateS. 

(d) and (e) Accordi_. to information reee-
iv uJ fr('tn tt e Public Sector Banks. in 11 of 
tbe tbove mention ed cales. 30 perloos bave 
been arres!ed by tbe 'olioe. 

(,) Altbov,1l Bank '8 securit1 is depen-
dent to a c:oflsiderable txtent on tbe atntrs. 
,.curHy tnviJcnmult, tbe Banks have," ilb 
a view to improving their Feturit, arnr:tle' 
m~Dts and prevtDtillg dpcoltie'/robberie~, 
tlken sterB for arpofnlmt'nt 01 armed 
sccurity auard •• iretallation of appropriate 
alarm syuc ms, efr., ira branches dtpcnd DI 
on the riak factor Involved. Provision of 
wi! e·mer.h.d cabins for Cashiers, iost.Ua. 
tiOD of ea1Jap~iblc steel lates in brancbts 
etc., are lome of the otber measures ~bi('b 
are beiDa implemented for improviol tbe 
security of branches in a pha.ed manner. 

s .... t 
In/ormollon of baak robb,ri"ldacoit;e, Sla'I-y,;s,/UniClPt Te"itorJ' wisl (JlId Ih' amo",.t 

'''\lol~Ed Ihl,,'n III reported by Public ~ector Ba"k~ fCJr "., ptr 00 1,1.1;6 10 30.9,86. 

State/Union No. of Amount involved 
Territer, cases (Rs. in lakbs) 

Ar.dbra Prado8b 1 0.19 

Assam 3 41.85 

Bibar 7 23.8' 

Chsodilsrh 1 1.34 

Delbi 2 9.64 

Oujarat 10 13.34 

Haryana 1 7.96 

Jammu It Kashmir 1 Nil 

Madbya Pradesh 2 5.78 

Maharasbtra 
, 20.93 

Melbalaya 2 2.81 

Na,aland 2 13.51 

Punjab 32 31.1' 

Uttar Pradesh 7 5.33 

West Sengal 3 1.55 --
81 1".29 
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